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NOTIFICATION
5.0 (E} .- Whereas by notification number 5.0. 973(E) dated the 14th

December, 1995 issued under sub-section (1) read with clause (b) of the
Explanation to section 35AC of the Income-tax BAck, 1981 (43 of 1961), the
Central Government had specified at serial number 16 , Goat raising scheme,
construction of building, dug well/stop dam and running of Kukru Development
Plan Project at Village Kukru, Tehsil Bhainsdehi, District Betul, ijadhya
Pradesh of Santulan Society, C/o Energy Consultants, 27, Maharana Pratap
Nagar, Zone-1I1, Bhopal-462011, Madhya Pradesh as an eligible project or scheme
for a pericd of three years beginning with assessment vyear 1996-97;

AND WHEREAS the said project or scheme is likely to extend beyond three
years; :

AND WHEREAS the National Committee,  being satisfied that the said
project or scheme is being executed properly, made a further recommendation
under sub-rule (5} of rule 11M of the Income-tax Rules, 1962 for specifying
the said project or scheme for a further period of two years;

F - -

NOW, THEREFORE, the Central Government, in exercise of the powers
conferred by sub-section (1) read with <clause {b) of the Explanation to
section 35AC of the Income-tax Act, 1961 (43 of 1961), hereby specifiz=s the
scheme or project of Goat raising scheme, construction of building, dug
well/stop dam and running of Kukru Development Plan Project at Village Zukru,
Tehsil Bhainsdehi, District Betul, Madhya Pradesh of Santulan Societw, C/o
Energy Consultants, 27, Maharana Pratap Nagar, che;II, Bhopal-462011, Madhya
Pradesh , at the estimated cost of rupees eight lakhs only as an eligible
project or scheme for a further period of two assessment years commencing from

assegsment year 1995-2000.
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_ ( V.K. SEHGAL )
Deputy Secretary to the Government of India
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